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GOVERNMENT OF INDIA 
MINISTRY OF HOUSING AND URBAN AFFAIRS 

LOK SABHA 
UNSTARRED QUESTION NO. 4513 

TO BE ANSWERED ON MARCH 27, 2025 
 

CITIES COVERED UNDER AMRUT 
 

NO. 4513.  SHRI BHAUSAHEB RAJARAM WAKCHAURE: 
 

Will the Minister of Housing and Urban Affairs be pleased to state: 

(a)  the details of the cities where projects are proposed to be taken up 
under Atal Mission for Rejuvenation and Urban Transformation 
(AMRUT); 

(b)  the details of the funds allocated for the said projects, State-wise; 
(c)  the details of the plans for implementation of the said projects along 

with the progress made so far, project-wise; and 
(d)  the details of the projects still pending under the said mission and 

the reasons therefor? 
ANSWER 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOUSING AND URBAN AFFAIRS 

(SHRI TOKHAN SAHU) 
 

(a) to (d):  Atal Mission for Rejuvenation and Urban Transformation (AMRUT) 
was launched on 25 June 2015 in selected 500 cities (485 cities including 
15 merged cities) and towns across the country. The Mission focuses on 
development of basic infrastructure, in the selected cities and towns, in the 
sectors of water supply; sewerage and septage management; storm water 
drainage; green spaces and parks; and non-motorized urban transport. The 
cities covered under AMRUT is given in Annexure-I. 
  

Under AMRUT, State Annual Action Plans (SAAPs) amounting to 
₹77,640 crore including committed Central Assistance of ₹35,990 crore have 
been approved for projects in all States/ Union Territories (UTs) for the entire 
Mission period. As reported by the State/ UTs, against the approved plan size 
of ₹77,640 crore, 6,010 projects worth ₹83,578 crore have been taken up and 
works worth ₹79,401 crore (approximately 95%) have been physically 
completed so far. Central Assistance amounting to ₹34,901 crore has been 
released to States/ UTs. 
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Projects taken up under AMRUT mission are large infrastructure 
projects with long gestation periods. Under AMRUT Mission in convergence 
with the States 189 lakh water tap connections (new/ serviced) have been 
provided against the target of 139 lakh; 149 lakh sewer connections (new/ 
serviced) (including households covered through Faecal Sludge and Septage 
Management-FSSM) provided against the target of 145 lakh; Sewer network 
of 19,598 kilometers and water supply network of 64,463 kilometers have 
been constructed; 4,447 Million Litre Per Day (MLD) Sewerage Treatment 
Capacity (STP) and 4,734 Million Litre Per Day (MLD) Water Treatment 
Capacity (WTP) have been developed; 1,434 km length of drains have been 
constructed resulting in eliminating 3,708 numbers of water logging points; 
5,086 acres of Green space, 430 km pedestrian/ walkway and 43 km of cycle 
track have been developed. The details of funds allocated and released 
State-wise, is given in Annexure-II and status of implementation of projects, 
State-wise, is given in Annexure-III. 

 
AMRUT guidelines have provisions for formation of State High Powered 

Steering Committee (SHPSC) headed by the Chief Secretary of the State, to 
monitor and supervise the implementation of the scheme at the State/ UT 
level. State Level Technical Committee (SLTC) headed by the Secretary, 
Urban Development & Housing Department provides technical support to the 
SHPSC in monitoring and supervising the scheme at the State level. Further, 
an Apex Committee constituted under the ambit of Mission guidelines 
reviews and monitor the Mission periodically. For assessment and 
monitoring of work done under AMRUT in the States/ UTs, there is a provision 
of Independent Review and Monitoring Agencies (IRMAs). Funds are released 
to the States/ UTs upon satisfactory compliance of IRMA reports. Also, in 
order to fast-track the implementation of AMRUT, the progress is 
periodically reviewed and monitored through regular video conferences/ 
webinars/ workshops/ site-visits etc. by Ministry of Housing and Urban 
Affairs with the States/ UTs and ULBs. There is a dedicated AMRUT online 
portal for tracking the progress of projects 

***** 



ANNEXURE-I REFERRED TO IN REPLY TO PART (a) to (d) OF UNSTARRED 
QUESTION NO. 4513 REGARDING “CITIES COVERED UNDER AMRUT”, DUE FOR 
ANSWER IN THE LOK SABHA ON 27/03/2025: 

LIST OF CITIES UNDER AMRUT 

S.No State  City  
1 ANDAMAN AND NICOBAR ISLANDS PORT BLAIR (M CL) 
2 

ANDHRA PRADESH 

SRIKAKULAM 
3 KAKINADA 
4 TADEPALLIGUDEM 
5 GUDIVADA 
6 NARASARAOPET 
7 CHILAKALURIPET 
8 TENALI 
9 ANANTAPUR 

10 KAVALI 
11 TADIPATRI 
12 VIZIANAGARAM 
13 RAJAHMUNDRY 
14 VIJAYAWADA 
15 ONGOLE 
16 GUNTUR 
17 GUNTAKAL 
18 HINDUPUR 
19 BHIMAVARAM 
20 MACHILIPATNAM 
21 NELLORE 
22 PRODDATUR 
23 KADAPA 
24 KURNOOL 
25 ADONI 
26 NANDYAL 
27 DHARMAVARAM 
28 SRIKALAHASTI 
29 TIRUPATI 
30 MADANAPALLE 
31 CHITTOOR 
32 GVMC VISAKHAPATNAM 
33 ELURU 
34 ARUNACHAL PRADESH ITANAGAR 
35 

ASSAM 

DIBRUGARH 
36 NAGAON 
37 SILCHAR 
38 GUWAHATI 
39 

BIHAR 

BAGAHA 
40 KISHANGANJ 
41 PURNIA 
42 DARBHANGA 
43 MUZAFFARPUR 
44 HAJIPUR (NAGAR PARISHAD) 



45 BHAGALPUR 
46 BIHARSHARIF 
47 JEHANABAD 
48 BETTIAH (NAGAR PARISHAD) 
49 MOTIHARI (NAGAR PARISHAD) 
50 KATIHAR 
51 SAHARSA 
52 SIWAN 
53 CHAPRA 
54 BEGUSARAI 
55 MUNGER 
56 JAMALPUR (NAGAR PARISHAD) 
57 DANAPUR 
58 PATNA 
59 ARA 
60 BUXAR 
61 SASARAM 
62 DALMIYA NAGAR (DEHRI) 
63 AURANGABAD 
64 GAYA 
65 BODH GAYA (NP) 
66 CHANDIGARH CHANDIGARH 
67 

CHHATTISGARH 

KORBA 
68 RAIGARH 
69 BILASPUR 
70 BHILAI NAGAR 
71 DURG 
72 RAIPUR 
73 JAGDALPUR 
74 AMBIKAPUR 
75 RAJNANDGAON 

76 
DADRA AND NAGAR HAVELI AND 
DAMAN AND DIU 

DAMAN 

77 
DELHI 

NEW DELHI (NDMC) 
78 EAST DELHI (EDMC) 
79 GOA PANAJI 
80 

GUJARAT 

BHUJ 
81 GANDHIDHAM 
82 PALANPUR 
83 DEESA 
84 PATAN_GU 
85 MAHESANA 
86 GANDHINAGAR 
87 AHMEDABAD 
88 SURENDRANAGAR 
89 MORBI 
90 RAJKOT 
91 GONDAL 
92 JETPUR NAVAGADH 
93 JAMNAGAR 
94 JUNAGADH 



95 AMRELI 
96 BHAVNAGAR 
97 ANAND 
98 NADIAD 
99 GODHRA 

100 VADODARA 
101 BHARUCH 
102 NAVSARI 
103 VALSAD 
104 VAPI 
105 SURAT 
106 PORBANDAR 
107 DWARKA 
108 KAALOL 
109 VERAVAL 
110 BOTAD 
111 

HARYANA 

PANCHKULA 
112 AMBALA 
113 AMBALA SADAR 
114 YAMUNANAGAR 
115 THANESAR (M CL) 
116 KAITHAL 
117 KARNAL 
118 PANIPAT (M CL) 
119 SONIPAT 
120 JIND 
121 SIRSA (M CL) 
122 HISAR 
123 BHIWANI 
124 ROHTAK 
125 BAHADURGARH 
126 REWARI (M CL) 
127 GURGAON 
128 FARIDABAD 
129 PALWAL 
130 

HIMACHAL PRADESH 
KULLU (M CL) 

131 SHIMLA 
132 

JAMMU AND KASHMIR 
ANANTNAG 

133 JAMMU 
134 SRINAGAR 
135 

JHARKHAND 

GIRIDIH 
136 DEOGHAR 
137 DHANBAD 
138 CHAS 
139 HAZARIBAG 
140 RANCHI 
141 ADITYAPUR 
142 

KARNATAKA 

BIJAPUR 
143 GANGAWATI 
144 RANIBENNUR (CMC) 
145 CHITRADURGA (CMC + OG) 



146 TUMKUR 

147 
BRUHAT BENGALURU MAHANAGARA 
PALIKE 

148 MYSORE 
149 GULBARGA (M CORP. + OG) 
150 BIDAR (CMC + OG) 
151 HUBLI-DHARWAD 
152 HOSPET (CMC) 
153 BELLARY 
154 DAVANAGERE 
155 BHADRAVATI 
156 UDUPI 
157 CHIKMAGALUR 
158 MANDYA (CMC) 
159 HASSAN 
160 KOLAR (CMC) 
161 BELGAUM (M CORP. + OG) 
162 BADAMI (TMC) 
163 BAGALKOT (CMC) 
164 RAICHUR (CMC) 
165 GADAG-BETIGERI 
166 SHIMOGA (CMC) 
167 MANGALORE 
168 ROBERTSON PET (CMC + OG) 
169 

KERALA 

KOCHI 
170 KANNUR (M) 
171 KOZHIKODE 
172 THRISSUR 
173 ALAPPUZHA (M) 
174 KOLLAM 
175 PALAKKAD (M) 
176 GURUVAYOOR (M) 
177 THIRUVANANTHAPURAM 
178 

LADAKH 
LEH LADAKH 

179 KARGIL 
180 LAKSHADWEEP KAVARATTI 
181 

MADHYA PRADESH 

SAGAR 
182 DAMOH 
183 NEEMUCH 
184 MANDSAUR 
185 RATLAM 
186 PITHAMPUR 
187 INDORE 
188 BETUL 
189 CHHINDWARA 
190 SEONI_M 
191 GUNA 
192 KHANDWA 
193 OMKARESHWAR 
194 BHIND 
195 DABRA 



196 DATIA 
197 SHIVPURI 
198 CHHATARPUR 
199 NAGDA 
200 DEWAS 
201 KHARGONE 
202 VIDISHA 
203 SEHORE 
204 KATNI 
205 MORENA 
206 REWA 
207 UJJAIN 
208 SATNA 
209 BHOPAL 
210 HOSHANGABAD 
211 SINGRAULI 
212 GWALIOR 
213 BURHANPUR 
214 JABALPUR 
215 

MAHARASHTRA 

NANDURBAR 
216 BHUSAWAL 
217 JALGAON 
218 AKOLA 
219 NAGPUR 
220 CHANDRAPUR_M 
221 VASAI VIRAR 
222 MIRA-BHAYANDAR 
223 THANE 
224 NAVI MUMBAI 
225 BHIWANDI NIZAMPUR 
226 KALYAN DOMBIVALI 
227 PANVEL 
228 PIMPRI CHINCHWAD 
229 PUNE 
230 SHIRDI 
231 BEED 
232 LATUR 
233 UDGIR 
234 OSMANABAD 
235 BARSHI 
236 ICHHALKARANJI 
237 SANGLI 
238 YAVATMAL 
239 JALNA 
240 AURANGABAD 
241 KULGAON-BADLAPUR 
242 GREATER MUMBAI 
243 AHMEDANAGAR 
244 SATARA 
245 ULHASNAGAR 
246 DHULE 



247 HINGANGHAT 
248 NASHIK 
249 AMBARNATH 
250 ACHALPUR 
251 AMRAVATI 
252 WARDHA 
253 NANDED WAGHALA 
254 PARBHANI 
255 MALEGAON 
256 SOLAPUR 
257 KOLHAPUR 
258 GONDIYA 
259 MANIPUR IMPHAL 
260 MEGHALAYA SHILLONG 
261 MIZORAM AIZAWL 
262 

NAGALAND 
DIMAPUR (MC) 

263 KOHIMA 
264 

ODISHA 

BHUBANESWAR 
265 PURI (M) 
266 SAMBALPUR TOWN (M) 
267 RAURKELA TOWN (M) 
268 BARIPADA TOWN (M) 
269 BRAHMAPUR (M CORP) 
270 BALESHWAR TOWN (M) 
271 BHADRAK (M) 
272 CUTTACK 
273 

PUDUCHERRY 
PUDUCHERRY 

274 OULGARET -OZHUKARAI 
275 KARAIKAL 
276 

PUNJAB 

MOGA 
277 JALANDHAR 
278 HOSHIARPUR (M CL) 
279 KHANNA (M CL) 
280 FIROZPUR 
281 ABOHAR (M CL) 
282 BATALA (M CL) 
283 MALERKOTLA (M CL) 
284 BARNALA (M CL) 
285 PATHANKOT 
286 LUDHIANA 
287 MUKTSAR (M CL) 
288 BATHINDA 
289 PATIALA 
290 AMRITSAR 
291 S.A.S. NAGAR (MOHALI) 
292 

RAJASTHAN 

DHAULPUR (M) 
293 JAIPUR HERITAGE (MC) 
294 NAGAUR (M) 
295 AJMER 
296 BIKANER 
297 SUJANGARH (M) 



298 GANGAPUR CITY (M) 
299 KISHANGARH (M CL) 
300 BEAWAR (M CL) 
301 UDAIPUR (M CL) 
302 HANUMANGARH (M CL) 
303 BHARATPUR (M CL) 
304 CHITTAURGARH (M) 
305 BUNDI (M) 
306 GANGANAGAR (M CL) 
307 SIKAR (M CL) 
308 BHILWARA (M CL) 
309 CHURU (M CL) 
310 JHUNJHUNUN (M CL) 
311 HINDAUN (M) 
312 JODHPUR SOUTH (MC) 
313 PALI (M CL) 
314 KOTA SOUTH (MC) 
315 BHIWADI (M) 
316 ALWAR (M CL) 
317 SAWAI MADHOPUR (M) 
318 TONK (M CL) 
319 BARAN (M) 
320 JHALAWAR (M) 
321 SIKKIM GANGTOK 
322 

TAMIL NADU 

AVADI 
323 CHENNAI 
324 ERODE 
325 DINDIGUL 
326 TIRUCHIRAPPALLI 
327 CUDDALORE 
328 NAGAPATTINAM 
329 VELANKANNI 
330 KARAIKUDI 
331 MADURAI 
332 RAMESWARAM 
333 THOOTHUKUDI CORPORATION 
334 HOSSUR 
335 COIMBATORE 
336 KANCHEEPURAM 
337 VELLORE 
338 AMBUR 
339 TIRUVANNAMALAI 
340 SALEM 
341 KUMBAKONAM 
342 THANJAVUR 
343 PATTUKOTTAI 
344 RAJAPALAYAM 
345 TIRUNELVELI 
346 TAMBARAM 
347 PALLAVARAM 
348 NAGARCOIL 



349 TIRUPPUR 
350 

TELANGANA 

ADILABAD 
351 RAMAGUNDAM 
352 KARIMNAGAR 
353 KHAMMAM 
354 NIZAMABAD 
355 SIDDIPET (M) 
356 MAHBUBNAGAR 
357 SURYAPET 
358 NALGONDA 
359 MIRYALAGUDA 
360 WARANGAL 
361 GREATER HYDERABAD 

362 
THE DADRA AND NAGAR HAVELI AND 
DAMAN AND DIU 

SILVASSA 

363 TRIPURA AGARTALA 
364 

UTTAR PRADESH 

BULANDSHAHR (NPP) 
365 LUCKNOW (M. Corp) 
366 ORAI (NPP) 
367 PRAYAGRAJ (M. Corp) 
368 AKBARPUR (NPP) 
369 BALLIA (NPP) 
370 JAUNPUR (NPP) 
371 KASGANJ (NPP) 
372 SAMBHAL (NPP) 
373 JHANSI (M. Corp) 
374 SAHARANPUR (M. Corp) 
375 BARAUT (NPP) 
376 BUDAUN (NPP) 
377 BAREILLY (M. Corp) 
378 LAKHIMPUR (NPP) 
379 FARRUKHABAD-CUM-FATEHGARH (NPP) 
380 AYODHYA (M.CORP.) 
381 DEORIA (NPP) 
382 SHAMLI (NPP) 
383 RAMPUR (NPP) 
384 MODINAGAR (NPP) 
385 KHURJA (NPP) 
386 PILIBHIT (NPP) 
387 RAE BARELI (NPP) 
388 ETAWAH (NPP) 
389 FATEHPUR (NPP) 
390 SULTANPUR (NPP) 
391 BAHRAICH (NPP) 
392 AZAMGARH (NPP) 
393 CHANDAUSI (NPP) 
394 AMROHA (NPP) 
395 HAPUR (NPP) 
396 MATHURA-VRINDAVAN (M. Corp) 
397 AGRA (M. Corp) 
398 SHAHJAHANPUR (NPP) 



399 HARDOI (NPP) 
400 UNNAO (NPP) 
401 LALITPUR (NPP) 
402 GONDA (NPP) 
403 MAUNATH BHANJAN (NPP) 
404 MIRZAPUR-CUM-VINDHYACHAL (NPP) 
405 MUZAFFARNAGAR (NPP) 
406 MORADABAD (M. Corp) 
407 MEERUT (M Corp) 
408 LONI (NPP) 
409 GHAZIABAD (M. Corp) 
410 HATHRAS (NPP) 
411 FIROZABAD (M.CORP.) 
412 SHIKOHABAD (NPP) 
413 MAINPURI (NPP) 
414 SITAPUR (NPP) 
415 KANPUR (M. Corp) 
416 BANDA (NPP) 
417 BASTI (NPP) 
418 GORAKHPUR (M. Corp) 
419 GHAZIPUR (NPP) 
420 MUGHALSARAI (NPP) 
421 VARANASI (M. Corp) 
422 ALIGARH (M. Corp) 
423 ETAH (NPP) 
424 

UTTARAKHAND 

DEHRADUN 
425 HALDWANI 
426 KASHIPUR 
427 RUDRAPUR 
428 ROORKEE (NN) 
429 NAINITAL 
430 HARDWAR 
431 

WEST BENGAL 

ASANSOL (M CORP.) 
432 BARDDHAMAN (M) 
433 KRISHNANAGAR (M) 
434 HABRA (M) 
435 TITAGARH (M) 
436 MAHESHTALA (M) 
437 KHARAGPUR (M) 
438 NAIHATI (M) 
439 BHATPARA (M) 
440 ASHOKENAGAR KALYANGARH 
441 DUM DUM (M) 
442 SOUTH DUMDUM (M) 
443 SANTIPUR (M) 
444 HALISAHAR (M) 
445 NORTH BARRACKPORE 
446 BIDHANNAGAR (M) 
447 BANSBERIA (M) 
448 HUGLI-CHINSURAH (M) 
449 RISHRA (M) 



450 BANKURA (M) 
451 ULUBERIA (M) 
452 RAJPUR SONARPUR (M) 
453 MEDINIPUR (M) 
454 NABADWIP (M) 
455 KALYANI (M) 
456 BARRACKPORE (M) 
457 BAIDYABATI (M) 
458 SERAMPORE (M) 
459 UTTARPARA KOTRUNG 
460 HALDIA (M) 
461 DARJILING (M) 
462 SILIGURI 
463 JALPAIGURI (M) 
464 BALURGHAT (M) 
465 ENGLISH BAZAR (M) 
466 JANGIPUR (M) 
467 BONGAON 
468 KANCHRAPARA (M) 
469 KHARDAH 
470 PANIHATI (M) 
471 BARASAT (M) 
472 MADHYAMGRAM (M) 
473 NORTH DUMDUM (M) 
474 KAMARHATI 
475 BARANAGAR (M) 
476 BASIRHAT (M) 
477 BHADRESWAR (M) 
478 CHAMPDANI (M) 
479 PURULIYA (M) 
480 HAORA (M CORP) 
481 KOLKATA (M CORP.) 
482 RAIGANJ (M) 
483 BERHAMPORE (M) 
484 DURGAPUR 
485 CHANDANNAGAR (M CORP) 

 

 

  



ANNEXURE-II REFERRED TO IN REPLY TO PART (a) to (d) OF UNSTARRED 
QUESTION NO. 4513 REGARDING “CITIES COVERED UNDER AMRUT”, DUE FOR 
ANSWER IN THE LOK SABHA ON 27/03/2025: 

FUNDS ALLOCATED & RELEASE UNDER AMRUT 

S. No. State/ UT 
Approved SAAP 

Size 
Committed 

CA 
CA 

Released 
1 Andaman and Nicobar Islands 10.82 10.82 10.81 
2 Andhra Pradesh 2890.17 1056.62 1049.89 
3 Arunachal Pradesh 140.25 126.22 116.69 
4 Assam 657.14 591.42 511.71 
5 Bihar 2469.77 1164.8 1146.15 
6 Chandigarh 95.07 54.09 53.26 
7 Chhattisgarh 2192.76 1009.74 969.12 

8  
Dadra and Nagar Haveli 10.82 10.82 10.59 
Daman and Diu 18.03 18.03 18.03 

9 Delhi 802.31 802.31 673.74 
10 Goa 209.18 104.58 62.75 
11 Gujarat 4884.42 2069.96 1966.96 
12 Haryana 2565.74 764.51 746.39 
13 Himachal Pradesh 304.52 274.07 269.06 
14 Jammu and Kashmir 513.13 500.62 477.74 
15 Ladakh 79.92 79.19 39.20 
16 Jharkhand 1245.74 566.17 551.69 
17 Karnataka 4952.87 2318.79 2258.85 
18 Kerala 2359.38 1161.2 1153.08 
19 Lakshadweep 3.61 3.61 2.25 
20 Madhya Pradesh 6200.67 2592.86 2497.05 
21 Maharashtra 7759.32 3534.08 3356.19 
22 Manipur 180.31 162.28 162.28 
23 Meghalaya 80.14 72.12 71.02 
24 Mizoram 140.25 126.22 125.37 
25 Nagaland 120.22 108.19 107.87 
26 Odisha 1598.96 796.97 785.23 
27 Puducherry 64.91 64.91 63.75 
28 Punjab 2766.62 1204.47 1190.77 
29 Rajasthan 3223.94 1541.95 1511.23 
30 Sikkim 40.06 36.06 34.03 
31 Tamil Nadu 11194.78 4756.58 4626.24 
32 Telangana 1666.26 832.6 831.53 
33 Tripura 148.25 133.43 132.47 
34 Uttar Pradesh 11421.67 4922.46 4880.70 
35 Uttarakhand 593.02 533.72 531.92 
36 West Bengal 4035 1929.32 1905.39 

Total 77640.02 36035.79 34900.97 



 

ANNEXURE-III REFERRED TO IN REPLY TO PART (a) to (d) OF UNSTARRED QUESTION NO. 4513 
REGARDING “CITIES COVERED UNDER AMRUT”, DUE FOR ANSWER IN THE LOK SABHA ON 27/03/2025: 

STATE-WISE DETAILS OF PROJECTS UNDER AMRUT  

S.No State/UTs 

Work Completed At Implementation Stage Total 

No 
Amount 
(in ₹ Cr.) 

No 
Amount 
(in ₹ Cr.) 

Physical 
completion 

(in ₹ Cr.) 
No 

Amount (in 
₹ Cr.) 

Physical 
completion 

(in ₹ Cr.) 
1 Andaman and Nicobar Islands 78 10.46 1 0.44 0.26 79 10.90 10.72 

2 Andhra Pradesh 149 1248.58 77 2085.18 1492.30 226 3333.76 2740.88 

3 Arunachal Pradesh 10 91.73 1 38.08 26.66 11 129.81 118.39 

4 Assam 13 15.98 4 609.73 577.25 17 625.71 593.23 

5 Bihar 62 2196.22 3 379.50 292.75 65 2575.72 2488.97 

6 Chandigarh 12 57.41    12 57.41 57.41 

7 Chhattisgarh 299 2253.50 9 207.17 194.00 308 2460.67 2447.50 

8 Dadra and Nagar Haveli 2 41.45    2 41.45 41.45 

9 Daman and Diu 3 25.98    3 25.98 25.98 

10 Delhi 20 455.09 6 219.68 173.33 26 674.77 628.42 

11 Goa 12 55.85 3 204.13 179.52 15 259.98 235.37 

12 Gujarat 445 5107.60 6 58.36 51.45 451 5165.96 5159.05 

13 Haryana 127 2062.02 9 857.97 731.35 136 2919.99 2793.37 

14 Himachal Pradesh 72 287.27 3 17.24 16.63 75 304.51 303.90 

15 Jammu and Kashmir 82 516.61 2 11.38 0.30 84 527.99 516.91 

16 Jharkhand 42 220.90 17 1394.16 1041.83 59 1615.06 1262.73 



 

S.No State/UTs 

Work Completed At Implementation Stage Total 

No 
Amount 
(in ₹ Cr.) 

No 
Amount 
(in ₹ Cr.) 

Physical 
completion 

(in ₹ Cr.) 
No 

Amount (in 
₹ Cr.) 

Physical 
completion 

(in ₹ Cr.) 
17 Karnataka 394 4399.74 13 719.21 512.00 407 5118.95 4911.74 

18 Kerala 1018 1766.67 92 772.03 549.00 1110 2538.70 2315.67 

19 Ladakh 9 9.49 11 62.53 24.24 20 72.02 33.73 

20 Lakshadweep 6 2.42    6 2.42 2.42 

21 Madhya Pradesh 203 4645.16 13 2120.75 1760.39 216 6765.91 6405.55 

22 Maharashtra 176 4871.65 32 3141.63 2671.49 208 8013.28 7543.14 

23 Manipur 1 1.28 5 210.59 201.38 6 211.87 202.66 

24 Meghalaya 13 74.53 2 7.12 6.94 15 81.65 81.47 

25 Mizoram 14 130.58 2 9.67 3.10 16 140.25 133.68 

26 Nagaland 21 64.38 6 62.58 56.98 27 126.96 121.36 

27 Odisha 191 1714.42    191 1714.42 1714.42 

28 Puducherry 20 42.66 3 21.44 20.89 23 64.10 63.55 

29 Punjab 137 1163.43 26 1597.59 1262.84 163 2761.02 2426.27 

30 Rajasthan 128 2462.84 16 1085.48 1020.22 144 3548.32 3483.06 

31 Sikkim 75 37.53    75 37.53 37.53 

32 Tamil Nadu 433 7810.68 12 5528.75 4826.92 445 13339.43 12637.60 

33 Telangana 66 1663.08    66 1663.08 1663.08 

34 Tripura 10 160.28    10 160.28 160.28 

35 Uttar Pradesh 602 8279.91 68 3566.88 3194.68 670 11846.79 11474.59 

36 Uttarakhand 143 511.69 7 78.94 70.90 150 590.63 582.59 

37 West Bengal 459 3099.69 14 950.56 882.87 473 4050.25 3982.56 

Grand Total 5547 57558.76 463 26018.77 21842.46 6010 83577.53 79401.22 


